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Production and Expect «f Tea
+

•485. Shri C. K. Bhattacharyya:
Shri S. S. Kothari:

Will the Minister of Commerce be 
pleased to state:

(a) whether it is a fact that the 
Tea Production in India in 1066 show
ed an increase of 96 million kgs. over 
the figure for 1962;

(b) whether it is also a fact that 
during the some period, exports went 
down by more than 20 million kgs-! 
and

(c) whether the imposition of ex
port duty of Rs. 2 per kg. contri
buted to the fall in export?

Ike Minister of Commerce (Shri 
Dinesh Singh): (a) No, Sir. Tea pro
duction in India during 1966 was 10.5 
million kgs. more than that in 1965.

(b) Yes, Sir.
(c) While it is true that the inciden

ce of export duty at a flat rate of Rs 2 
per kg. imposed following devaluation 
could be considered disproportionately 
heavier on medium and low priced teas 
exported, it would not be correct to 
attribute the fall in tea exports dur
ing 1966 entirely to this or any other 
single factor.

Shri Vaandevaa Nalr: In the state
ment, reference is made to the prob
lem of shipping facilities for our tea 
export. Recently reports have 
appeared that certain shipping line* 
have increased freight rates by 17.5 
per cent and they have taken shel
ter behind the recent conflict in West 
Asia also for that purpose. How will 
this increase in freight rate affect our 
free export and what do Government 
propose to do to bring home to the 
•hipping lines the necessity for keep
ing the present rates unaltered?

Shri Dinesh Singh: I entirely agree 
with the hon. Member that there 
should not be any increase in the 
rates. Some discussions are going to 
take place, I believe, next month, and

we shall endeavour to see that the 
rates do not go up at least dispropor
tionately in any way.

Shri Vasudevan Nair: In the state
ment several measures are stated to 
have been taken for the increase in 
production of tea. I should -like to 
know what is the rate of increase 
in production during the last ten years 
due to these measures taken.

Shri Dinesh Singh. The measure*
have not been taken during the last 
ten years, but 1 have the figures. If 
you like. I shall place them on the 
Table of the House or send them to 
the member.
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Shri S. S. Kothari: Will the hon. 
Minister kindly inform us as to whe
ther drawback in respect of excise 
duty paid on tea is permitted on tea 
exported; if not, why not?

Shri Dinesh Singh: My recollection
is that they got the drawback.

8hrl N. K. Somanl: They do not 
get it. The question is: why not?
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Shri Shradhakar Snpakar: May I
know it the Tea Export Promotion 
Council recommended the abolition of 
export duties altogether and may 1 
know the price o f Indian tea after 
tht Inclusion of export duty compare 
with the price of Ceylon tea including 
their export duty?

Mr. Kothari was agitated about 
drawback. May I say that the draw
back is not allowed to exporters.

Shri S. S. Kothari: Why not?

Mr. Speaker: You arc not allowed 
to put another question.

Shu Hem gan a : In view of the 
fact that our export of tea has regis
tered a deplorable decline of late, may 
1 know whether our Government have 
succeeded in putting their Angers on 
the weak spots and found out why tea 
export has declined and also whether 
the British proposal to get into the 
ECM would in any way adversely 
affect our tea exports?

Shri Dinesh Singh: It will he one 
ol our major endeavours to see that 
tea exports are not adversely affected 
by Britain’s entry into the ECM.So far 
as the prospects of improving exports 
are concerned, we are holding seminar 
in Calcutta next week, Monday and 
Tuesday, and I shall also be going 
over there and we will have an op
portunity of discussing this matter,

Mr. Hem B arua: what is he going 
to do in the seminar?

Mr. Speaker: He will have discus
sions.

Shri M. Sndananam: ls the Gov
ernment aware that the rupee agree
ment countries, namely, East European 
countries, are importing Indian tea 
and re-exporting it to West European 
countries that is, sterling area, to the 
detriment ot the foreign exchange 
position of India?

Shri Dineah Slosh: We have not
received any complaints to that effect.

Shri Diaaah Singh: The price is production ot Machine Tools by BOR
comparable and, as you may have 
Men from the budget proposals this
year, we have further reduced the *SM. Shri M. B. Krishna: Will the 
export duty. Minister of Industrial p iw iip u r t




